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TH GAU IGH cou ATGUWAHATIHATI
(HIGH COURT OF ASSAN4, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VU-OU2006l l2o I o I A

Smti. layashree Bora,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Kaushik Hazarika,
District & Sessions Judge,
Dhemaji. /L

Dated Guwahati, the lJ December,2024

Casual leave.

Your letter No. DJDH/5515/2024 dtd. LB.L2.ZO24

ItS

With reference to the above, I am directed to inform you that your prayer for
casual leave on 2r.L2-2024, arong with station reave permission from the evening of
20,12.2024 ti[ the evening of 2r.12,2024, has been granted. The chief Judiciar
Magistrate, Dhemaji and in her absence, the next senior most rudiciar officer avairabre at the
station would remain in charge of your Court and Office during your absence.

Yours faithfully,

9l/-
JT. REGIST RAR (VIGILANCE)

Memo No. HC,VI I-ott2006l l20 I t lA dated

Copy to
/ t1- tL- L1

-( The Project Manager, Gauhati High Court

JT. REGISTRAR (VIGILANCE) -
WP-:


